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Ministry of Works and Housing O.M. 
No. I-170 : 15/6/83-H. UI dated 7-4-1984 
not been ha e made applicable to those 
Government employee who have already 
drawn the entire Hou e Building Advance 
before the is ue of those orders. 

Pack of Vegetable Ghee In Small 
Pa by DCM 

1024 • SHRI MANOHAR LAL 
SAINl - Will the Minister of FOOD 
AND CIVIL SUPPLIBS be pleased to 
ref< r to the reply given to Unstarred 
Question No. 8432 on 23 April, 1984 
regarding packing of vegetable ghee in 
small packs by DCM and stat : 

(a) reasons for J ss pac ing of ghce 
in 16.5 Kg. panghat tins in March 1984 
as compa ed to packed in corre ponding 
period of la t three months and teps 
taken to incerease quantity any to 
1.5 Jakh tins to check the detoriorating 
situation in availability of gbee in loose; 

{b) rea on for packing more gbee 
in 10,5 and 2Kg polypacks during 
March 1984 than the corresponding 
p riod of last three month ; 

(c) ba i of di tribution and alloca-
tion of ghee by DCM in RH packs, pack-
wi e during the last 12 months; and 

(d) wheth r same order on i sue of 
panghat ghee apply to CSD (I) can-
teen ? 

THE EPUTY MlNlSTER l THE 
DEPA TMENT 0 ELECTRONIC 
AND JN THE MINISTRY OF FOOD 
AND CIVIL SUPPLIES (DR M.S. 
SANJEEVI RAO) ; (a) and (b) It 
was ob rved from the Production record 
of the firm that they packed more of 
the product in small packs during March, 
1984 due apparently t bu ine consi-
deration • 

(c) According to DCM, it di tributes 
it product on an equitable ba is (pa t 
offtake) through a Jarge number of 
whole alers, and Government nomin tcd 
agencie which compri e its distribution 
nctwor . In view of the fact that the 

product being distributed to large 
number of partie they have reported 
that it is not po ible for the firm to in· 
dicate the packwise and party-wise allot-
ment during the last 12 months imme-
diately . 

(d) As reported by DCM, supplie to 
CSD (I) Canteen are made after mutual 
discu ions and agreement. 

M u e of acant Plot in bantl 
iketan 

10247. SHRI DIGAMBER SI GH : 
Will the Minister of WORKS A D 
HOUSI G be pl a ed to tale : 

(a) whether a hillock-line plot of 
land re erved for chool bui Jding behind 
street No. 2, Shanti Niketan, cw Delhi 
is being u ed as an open-air lavatory nd 
a breeding ground for mosquito ; 

(b) whether the plot re ently allott-
d to a private educational ocjety for 

putting up a school does not envisa e 
any levelling of this hillock-line site but 
only the periphery of this i being used 
for putting up a school buiJding· 

(c) whether the above Society ha not 
made any headway in the taking up of 
the con truction work, fter foundation 
stone was laid in March last ; and 

(d) if o, whether Government wiJJ 
set a target date for completion of thi 
building by the above S ciety to put aa 
end to this standing nuisance and potent 
health hazard to the inhabitant of the 
colony nearby ? 

THE D PUTY MINISTER IN THE 
DEPARTMENT 0 SPORTS, IN THE 
MINISTRY OF WORKS AND HOUS-
ING AND IN THE DEPA TMENT OF 
PARLIAMENT ARY AFFAIRS (SHRI 
MALLIK.ARJUN) : (a) and (b) A 
plot of land re en·ed for chool building 
behind street No. 2, Sh oti iketan 
Colony of Govt. Servant H.B. Society 
Measuring 2. S acre was allotted on 
11-1-83 for construction of a Primary 
School to S dhu Va wani Mi sion. The 
po s ssion of thi plot wa handed over 
by DOA to them on 29-4-83. 
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(c) Aft r  h nding over the poss sjon 
the plot has be o fenced •by the Sadhu 
V wani Mi ion. 

(d) Sadhu Va ani Mis ion arc 
rcquir d to c mpJ te the con truction of 
ch J building on the land allotted with-
ilt a riod of thre year fr m the d te 
of haodin e sion in Juding I 

Producti ity Linked Bonu to mplo 
of DI rectorote of Println 

10248. SH I KRI H A CH DR 
HALD R : Will the Mini ter of 
W  K  A  D HOU I  G  b plea d to 
st te : 

( ) 
Joy 

wh lher it i a fact that the emp-
of ffi e und r Directorate of 

Printfog hav not b en gr n t d Produc-
tivity Linked ~ while aJI the Central 
Govcrnm nt mployee h ve en granted 
the m · 

' 

(b) if so, tb.e re on th r of; 

) whetb r Governm nt "re ta ing 
step to r nt bonu to mpJoyee1 work· 
ing und r Director te of Printio 
Department· and 

(d) if o, the nature of t p t ken ? 
THE DEPUTY MI I TER IN THE 

MlNISTRY 0 W RK A  D HOUS-
I  G (SHRI MOHAMMED USMAN 
A  )  : (a) to (d) The Government 

have alread} granted Produ tivity Linked 
Bonu on an adhoc ba i to the pres 
employ es for the years 1980-81 aµd 
1981-82. How ver, the quesJion of 

Commodity 

aid 

1 

Wheat 

Bdiblc on 

Dry Skimm d Mil Powder 

PuJ es 

I phase Oct. 

68-Sept. 73 
(Actual 
supplied) 

i 

0,36S 

480 

484 

570 

grant of PLB I r the year 1.98l-8J is 
receivin active attention of the Govern-
ment. 

World F Programme Aid to Labour.. 
of Rai than an f project 

10-49. HRI ·nHEEKHABHAI : 
Will th Minister of AGRICULTUll 
be plea ed to state : 

(a) whether UN·FAO had been pro-
viding a i. lane like wheat, oil-milk 
powder and pulse under the WEP to the 
Jabourer of Rajasthan Canal Project 
si nee 1968 every year at baJ f the pre-
vai lin mark t prk , if o. the amount 
pro ided for thi project from 1968 to 
1983 (year-wise); 

(b) whether mo t of the amount 
provided for planned heme has b n 
spont on the non .. p1 nned schem by 
Raj than Governm nt sine 1968, if o, 
the reasons ther of; 

(c) h t r 75 p r cent of si t nee 
i b ing oJd in th op n m rket by the 
WEP de 1 r hip and only 25 p  r cent 
could reach the labour rs; and 

(d) if o, wh ther Central Gover .. 
ment have et up any commi i n to 
in e tig te tbi matter and if 
rt" u It thereof ? 

THE I  I TE OF TATE l 1:1 
Ml I TRY OF AGRICULTUR : 
(SH I OGEND M KWA A) :  (  ) 
Yes. Sir. The aid committed/provided 
to this proj ct during the various pha 
i asfllw: 

(Metric Ton ) 

Und pha e Dec. 
75-ay 7  . 
( ctual 
uppli d 

3 

31,004 

1,051 

IIIrd phase 
1-8-80 to 

Continuina 
(Committed) 

4 

31,600 

4.240 
1,460 

2,920 




